
RAJYA SABHA 

Monday, the 13th August. 2007/22 Sravana, 1929 (Saka) 

The House met at eleven of the clock, 

MR. CHAIRMAN in the Chair. 

FELICITATIONS TO THE CHAIRMAN 

THE LEADER OF THE HOUSE (DR. MANMOHAN SINGH): Mr. Chairman, Sir, 

I welcome you to this august House with a great sense of joy and pride. I have been a 

Member of this House for over 16 years. So. I say with all sincerity that you come in a 

long line of distinguished Chairpersons and you come with great distinction. You have 

had a distinguished service as a diplomat representing our country in important capitals 

of the world and the United Nations. More recently, you have also served the cause if 

education as Vice-Chancellor of the Aligarh Muslim University and the cause of 

impowerment of all our minorities as Chairman of the Minorities Commission. Your 

professional record, your sincere commitment to the ideals and values that define our 

public, your patriotism and your concern for the well-being and welfare of our people e 

earned you the respect and admiration of our people. Sir, I am sure, all of this will and 

you in good stead in the years to come as you discharge your onerous responsibility. Sir, 

this House has a unique position in our Republic. It is both a House ates and a House of 

Elders. As a House of States, it offers a unique platform for / region of our country to 

have its voice heard in the highest Councils of Government. House of the Elders, we are 

called upon to reflect with patience and sobriety on ssues of the day and legislations at 

hand. I am sure. Sir, with your wide-ranging rience, you will provide guidance and 

balance to the proceedings of this august se. Sir, I have witnessed the proceedings of 

this House for many years, as itsmber for the past 16 years and as an official of the 

Government of India for almost two decades before that. This House has been witness 

to some very enriching and enlightening debates. However, in recent years, we have 

also witnessed with profound concern and sadness repeated disruptions of proceedings 

and a regrettable unwillingness on occasions to engage in informed dialogue and 

discussion. I hope, Sir, all of this can be put behind us and we can restore to this House 

a sense of dignity and decorum that is expected of this august House. Sir. I stand here, 

to assure you of the sincere operation of our Government and all constituents of the 

United Progressive Alliance. of us must work together to ensure that this House echoes 

the heartbeat of the n people and lives up to their expectation. Sir, I wish you well and 

wish you the  discharging your onerous constitutional responsibilities. I thank you, Sir. 
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 ╒ Ê Ńˇ ╒ Ê Ńˇ ╒ Ê Ńˇ ╒ Ê Ńˇ : : : : Â Ķǿ Â ĶŶǾ ̄ Â Ķǿ Â ĶŶǾ ̄ Â Ķǿ Â ĶŶǾ ̄ Â Ķǿ Â ĶŶǾ ̄))))őǺ ĶΉ Ń΅őǺ ĶΉ Ń΅őǺ ĶΉ Ń΅őǺ ĶΉ Ń΅ :( :( :( :( Â ĶŢˆ Ä ŀŷΌ  Ñ΅  ι ¥ Ķſ А Śˇ ŗǿ ÑΎ  śŻ·  Í ̄  ĶŶΌ ÞķǾ Ķ¯ ‹Έ  źǽ £ ĶŷǼ Á ¢ →Ǿ ¢ œſ Ķ΄
 őŵΈ ŔźŮ˜  śũΚǼ©  ╒ ³Ô ĶΌ ĹũΆ ¢ ³ ¢  ̄  Ä ¢ ÑΎ  ̄  ŗŸŶǼ  ̄  ŀ¯ ķΏ ĶΉ ¤ ¡  ╒  З ¢ ›Έ  Ń ō΄ ŗΈ ³ ¢ ø›Ό  śΉ  ŗΌ ķŨŢŷΈ ‹Έ  Ύ

 øÃ ŗΌ  Ķƒ Ń΅ ňδ ¥ ĶŪΌ ¢ ŗǿ őźΉ З ¢  ŗ΅ ¤ ¡  śˆ  » Ń˙ А Â ¢ ←ŶΈ  ± ŅůΈ Á ĶŶƒ  ̄  Ä ¢  śˆ  ķΉ ĶǼ 
 

  Í ↨Έ  ĶΉ Ń΅ ňδ  ¬ ĶŠ΅ ̄  ĶŠΈ  ̄  Ä ¢  ĶΉ Ń΅ À ĶŠŲΰˆ ¢  ĶΟ ¤ ¡ ›Έ Â ¢ ŗά ¢ ŔźŮ˜ ³ ¢                          ĶΌ ̄  ÑŸ΅  śŻ· ³ ¢ ›Έ ¥ Ķſ ÑΎ ø ι ¥ Ķſ А  ŃŨ  śŻ·
 øÃ ŗΌ ŏ΄ ¢ Ä  śˆ  Ã ŗΰźǾ ύ¯ Љ ύǿ ¢  ̄  Ä ¢ Ћ ĶŶˆ ŚŶŵ˜ А ¤ ¡  śˆ  Ñ¯ Ń˜ œΎ ŗ˙ őΎ ¢ ›Έ Ñ΅ Ã ŗΌ 

 

̄ Ñ΅  ι  ĶΌ ڈ ¢ ΅↓    œ¯ ĶǾ  ± ¢ Ņ˜ ¢ ÑΎ  ŗ΅ ³ ¢ ø ι  Ķƒ ĶǼ  ĶŸ΅ Â ¢ ŗά ¢  ĶΟ Ã ŗΆ ̄  Ņſ  śũΖ ³Ô ĶΌ ÑΎ  ĶΟ  Ķ₧ˆ ÑźǼ ¢ ̄  ÞķǾ Ķ¯ ‹Έ  źǽ Á →ŧΈ                
 Ä Ńˆ Śˆ Ķźˆ  ̄  Ä ¢ ŚŶŵ˜ З ¢  śΉ  ¥ Ķźū„  ± ĶŢŶΈ Й΅ őƒ  Ћ ¥ Ä ĶŨźˇ ŘŴŷˆ Ã Ä ŀźⁿ Ê Ńˇ Ń΅  ╔  śˆ  ″ˇ Ń΅  ĶΊ ¬ ¢ ̄  Śŵ

  Ĺźū„ А ¤ ¡ Ñ΅  ι ¥ Ķſ А  ŃŨ Śⁿ ÑΎ  ╔  Í ̄  ĶŶΌ ø ĶΎ ĶŦŷφ  Ń Ê ŀŷŵſ  ŗ΅  ̄  Ķ΄ Ä  ╒ ³Ô ĶΌ ³ ¢ Ñůά ̄  ®   ╒ Ã ŗΰźǾ ύ¯
 Ķűˆ  ĶΟ ¤ ¡  śˆ  ĹźŤźǾ А ĺźΈ ŗŵ ڈ őΎ ¢ ø ι œΈ ĶǾ А ¥ Ķſ Ńі  ̄  ĶΈ ŗˇ śΒ Ã ŗΰˇ ̄  ÑΉ ĶŢˆ Ä ¬  śˆ  ő· ĶŶΈ Â Ä ↨ſ Ñſ Ńі  ĶΟ Ê ̄  ĶΞſ  ̄

  ̄  Ä ¢  ↨űˆ  ╒ Â ĶŢˆ Ä ŀŷΌ ›Έ £ Ń˜ Ê ¬ ŗůˆ  ̄  Ä ¢ Â ¢ ŃΎ ¢ Þ Â ĶŢũΫ ĶŰ ¢ Þ¥ ¢ ̄  ĶΈ ¢ £ Ń˜ Ç ŀŧŢΈ Ç Ä ύ˜  ╒ ³ ¢ Þ ι  ĶΌ ̄   ̄  ĶΡ ¬ ŀΈ ›Έ
ŷˇ Ä ̄   śˆ  ª Ń˙ ŇǼ  śˆ  Ã ŗΰ΅ ¢ ŅΉ А Śũδ· Ķ ÑǼ ̄  Ķǿ А Â ĶŢˆ Ä ŀŷΌ  ŗ΅  ĶźΉ ¬  śΉ  ¤ ¡  śˆ  ĹźŤźǾ А  ↕ŪŶΟ  Ј ĶΌ ›Έ  ĶźŵΎ ↓ˆ ¢ ³ Ķ

  śˆ  ĹźšźǾ А Í ŀŷΏ ĶŶΉ  ╒ Â ĶŢˆ Ä ŀŷΌ ›Έ ø Ä ¢øŕΎ ¢ø ŗά ø  ι ЗŠΈ  Ń Ã ŗ· ŗ¯ ¢  ╒ Б ̄  Ķǽ Ј Ķⁿ ŚΈ ¢  ŗ΄ κ ¢ ‹ſ Ç Ä Þ  ι  ĶΎ ¢ Ń΅
 śƒ  Ń΅ ŔźŵũΨ  ŗ΅ ¥ ĶΈ ŀǿ Ѓ ̄  Ķűˆ  ̄  ŀ΄ Ã ¢ ŃΆ А ¤ ¡ ›Έ ÑǼ ̄  Ķǿ  ̄  ŗΈ ¢ é ι ›ω ŏ΄ ¢ Ä Â ŗ΅  śˆ  Ã ŗŪˇ ŗ΅ А ¤ ¡ 

† Transliteration in Urdu Script. 
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  śΏ  ŗΌ1984  ╒ ¤ ¡  śˆ  ĹźšźǾ А  Ń˜ Ķˇ  ̄  Ä ¢  ķΎ ¬ ¢ ø ι  Ķź΅ Ñ Ķ˘ ¢ ›Έ Ĺźū„ А ¤ ¡  śΉ   ± ¢ Ņ˜ ¢  ╒ Ê Ńˇ Á ŀ ›Έ  
 ø›Ό  ̄  ĶŸ˚ ¢  ĶΟ ¼ Ä ® Ё ¬ ¢    ¤ ¡  ŗǼ ›Ό  śųΗ   ŗΌ ōέ Ķˇ ›Έ ¥ ¢ ̄  ĶŠǿ ¢  ̄  Ä ¢ œΏ Ķˆ ̄   ←ŢůΈ Й΅ ŖΎ ŃΎ Ńј ŚŶŵ˜  ̄  Ä ¢ ‹Έ ĶŬΈ ŏ· ĶŢŨΈ

Â ¢ ŀźΈ ŚŶźŵůΨø›Ό ›ω ¨ ĶŢŧΈ  ╒ » ̄  ĶůΨ Śũ΅ ¤ ¡ Śⁿ ›Έ  

  Ä Ńω À κ  ŃΌ ¢  ŗǼ  Ķ₣  ĶźΆ  Ķź΅ ķŨŢŷΈ  ŃŵũΫ Ķǽ Ňέ ¢ Ä  ĶΟ Еˆ ̄  ŗδΉ ŗά ŔŵũΈ ÑΊ ńΆ Śŵ˜  ŗ΅ ¤ ¡ ŚΌ Ĺ· Ä ŀſ А Ã ŗΰźǾ ύ¯ ŚŶŵ˜ А ¤ ¡
 ╒ Еˆ ̄  ŗδΉ ŗά Studies African&  Asian West for Centre                А ÑźŵΈ ÑůΈ ĶǼ  ̄  Ä ¢   tudiesS   orldW Third for 

Academy             ╒ fessorPro isitorV Ã ŗΰźŵ΄ ¢  ̄  Ä ¢ Ã ŗŲή˙  śŵΝ΅  śΒ  ¬  ╒ ¨ ĶŶˆ  ̄  Ä ¢ Á ¢ ŗ˜ ň΅  ĹŷŧΈ ø›Ό Śųǽ Ç ̄  Śⁿ 
 ¤ ¡  śΉ   ŀŷΌ ĹΈ ŗųǾ  Ń  ̄  ŗ˙  ╒ І ¢ ¬  ̄  ŀ΄ А Ñſ łǼ Śˆ ¢  ╒ ¤ ¡ ›Ό ŏ΄ ¢ Ä Ё ŗё ŔΌ Śⁿ  śˆ  Гũτ ¬ А ¤ ¡ ›Żƒ  ╒

 ŗ΅Minorities for onssiCommi National Ο ø ĶΎ Ķ₧Ή Ñ₣ Ķˆ  ╒ Ё ŗǿ  Ä ŕũǾ  śΉ  ¤ ¡  ŗ΅ ŇǼ  ø ĶΎ Ķŷſ ‹Έ  źǽ  Ķ  

 øÃ ŗΌ  ĶŢŹ΅ ̄  Ĺźű΄ ¢ Ä őƒ  ŀǾ Њ ĶΟ  śˆ  ¨ ¢ ŅΈ  ̄  Ä ¢  ڈ ŗΈ  ╒ Â ¢ ŗά ¢ ³ ¢ ›Έ  śˆ  ĹźšźǾ А ‹Έ  źǽ Е ڈ ÞÁ →ŧΈ  ̄  ŀ¯                   
 ø ι  Ķƒ ĶǼ  ŗΌ Á ŃΆ Њ ĶΟ À ŗǾ ĶΈ  ĶΟ Ã Ķϊ Ś₧΅ Ś₧΅  ŃŴΈ Þ ι Â ¢ ŗά ¢  ĶΟ Ã ŗΆ ̄  Ņſ ÑΎ ÑųΉ κ ĶǾ ĶΌ ķǼ  ι  Ķƒ ŗΌ ō΄ ŗΈ Ç Ä Śϊ    ╒ ³Ô

 ›Ό ̄   śƒ  Ķŷſ  ̄  ¢ ŗŴˇ ŗǿ  ŗ΅  ĶŬ Ñůά ̄  ®  ╒  ̄  Ķůˇ ¢  śųŵ  śųŵΌ ¤ ¡  ̄  Ä ¢  ĶΡ ŗΌ  ̄  ĶΡ ¬ ŀΈ ›Έ  śΉ  Ń΅ ″ŶŭΈ Ê Ń˜ Ķˇ ¼ Ä ®  ĶΟ ¤ ¡  ŗ΅ Â ¢ ←ŶΈ
  śΉ  Ķŷſ À ŗǾ ĶΈ ÑΉ ĶŢˆ Ä ¬ Śⁿ ›Έ ¥ κ ĶǾ œΞŪΈ Ĺ· Ä ŀſ А Ã ŗΰźǾ ύ¯  ̄  Ä ¢  śΒ  Ńі ōδˆ Ä  śŷΓ ¢ ¤ ¡ Ñ΅ Ã ŗΌ  ĶŢΉ ĶǼ Śⁿ ÑΎ ›Έ ø ╓

›Έ ø ╓ ŗΌ Ĺſ Ķǻ  £ ĶźΈ ĶΟ  

  Ń΅ ňˇ ŗ΅ А  śΉ  Ń΅ ŒŷΌ ¢ ŔΌ  śˆ  ĹŪδůΈ Śό Ķ˜  ŗ΅ ĹŪδůΈ Śό Ķ˜  ŗ΅ ĹŪδůΈ З ¢ ŔΌ ›Έ  ̄  Ä ¬ ³ ¢  ╒ ŕŪά ŅΏ κ Ķſ  ŗŵΆ                  
  ŗ΅ ¤ ¡ ›Έ ŕųΎ ¢ ø ι  ĶΌ ̄   ń  ĶΉ Ń΅  ĶŷΈ Ķˆ  ĶΟ ¥ ύųŪΈ  ŗ΅ Ã ŗŲή˙ ķΎ Ń˝  ╒ ¨ ĶŶˆ  ̄  Ä ¢ Ã ŗΫ Ķũ΅ Þ Ã Ä ̄  Ä ¬ ŅΈ ›Έ  śũ∆ ¢ ›Ό  ι ̄

  ĶΉ κ ¬ ‹Ųά Ç Ä Śϊ œ¯ ¢ ̄  ¬  ̄  Ä ¢  ι őΎ ¢  ŀūŲΈ  ¢ ̄  ĶŶΌ ŕųź·  ι Дųˆ  ŗΌ Œ· ¢ Œ· ¢ © ŗˆ А Â ¢ ←ŶΈ  ╒ ³Ô ĶΌ ³ ¢ Ñ΅ Ã ŗΌ  ĶŢΌ Ķǽ
 ø ι ДŹ΅ ̄   Í ° ŗǼ  ŗ΅ ķˆ ŔΌ ›Έ Â ¢ ŗά ¢ ³ ¢  ŗǼ  ι Ĺ΄ Ķ˙ 

 

›Ό  Í ŀŷΏ ĶŶΉ  ╒ Á ¢ ŗ˜ Ã Ķϊ ŔΌ ø›Ό Ō ĶŧΈ  ╒ Â ¢ ŗά ¢ ³ ¢ ¤ ¡ ÞÁ →ŧΈ  ̄  ŀ¯                      



Felicitations to [13 AUG., 2007] the Chairman       5 
 

 ¥ Ķſ  ŗǼ Ñ΅ ›ω Ê ̄  Ä Ń˘ Þ ι ŐǾ  ĶΟ  śΉ  Ń΅  ŃΌ Ķ˚ À Ķźǿ  Ķŷ ¢  ŗ΅  ←ŶΈ  ŃΌ Ã ĶϊÞ ι ¶ Ń  ¢ ̄  ĶŶΌ  ĶΉ Ń΅  ŗŴŢűΆ  Ń œΏ ĶũΈ  ╒ Á ¢ ŗ˜  ̄  Ä ¢
 ¡ Ñ΅  ι  ŀźΈ ¢  śŹΜΈø ι ŐǾ Ê ̄  ŗŸŶǼ  ̄  Ä ¢ Ê ¬ Ķźŷſ  ĶΟ ³ ¢  ĶΉ Ń΅ À Ķźǿ  ̄  ĶŸ˚ ¢ Þ Ķŷ· ŗΦ  Ń Ã Ķϊ ø ŗΌ  ŀŷũΧ  ŗ΅ Śũ΅ Ç Ä  ι  ĶΌ ̄  ÑŸ΅ Ç Ä ¤

 ‹Ųά  ŗ΅ ¤ ¡ ŔΌ  ŗΨ  ι À ¢ ŗˆ  ĶΟ Â Ä ĶůΨ  ╒ Â ¢ ←ŶΈ  ╒ ³Ô ĶΌ őƒ  ĶŸǼ ø ĶΡ ŗΌ Ō ĶŧΈ  ĶΟ ¼ ŗŲǾ  ╒  ←ŶΈ őΎ ¢  ŃΌ ¨ ¢ ŅΈ ÑΉ ĶűūγΈ  ĶΟ
 œ¯ ĶǾ Â Ä ĶůΨ   ¢ ̄  ŗΧ  ĶΟ ķˆ ŔΌ ⅜ Ķˆ  ╒ ¤ ¡ ›Έ  śŷŹ΅ ̄   ŀŷŵſ  ŗ΅  ̄  Ķ΄ Ä  ̄  Ä ¢ ĹŶŮ˜ А ³ ¢ Þ ›Έ  śΉ  ύǽ  ŗ΅ Â ¢ ŗά ¢ ³ ¢ Ñ΅ ›Ό  śƒ  κ ¬

 ø ĶΡ  ι ̄  
 

                        Ń  ̄  Ķſ őΎ ¢  Ń  śŷŷſ ‹Έ  źǽ  ╒  Ķ₧ˆ ÑźǼ ¢ ̄   ̄  Ä ¢ ÑΎ ̄  ŗŸŶǼ  ̄  ŀ¯ ķΏ ĶΉ  ╒ Â ĶŢˆ Ä ŀŷΌ  ŗ΅ ¤ ¡ ›Έ ⅜ Ķˆ  ╒ ¸ Ķű· ¢ Śω ¢    
Ã ŗΌ  Ķƒ Ń΅ ŔŢǿ ¥ Ķſ З ¢ ⅜ Ķˆ  ╒  Ńůˇ ³ ¢ ›Έ  Ńǿ ¡  śΏ  ŗΌ  śƒ  κ ¬ ‹Ųά  ĶΟ Â Ä ĶůΨ  ̄  ŗΧ  Ńυ  śŷΓ ¢  ̄  Ä ¢ Ã ŗΌ  Ķƒ Ń΅ ňδ  ¬ ĶŠ΅ ̄  ĶŠΈ:  

 
                                     ›Έ  ĶźΉ ¬ ¨ Ä Ń˜  Ķũά ¢  ŗΌ ķźūΫ  śŹΜƒ                                                       

 Í Ń΅  ± ĶΉ  Ń Ã ŗΰů ̄  Ê ↨ƒ Śⁿ Ã ĶŶˆ ¡ Ñ΅                                                                                           
       øÑΎ Ńųˇ                              "                                                                                                                                                                                                                                ŀˇ ŔŢǿ "  

THE LEADER OF THE OPPOSITION (SHRI JASWANT SINGH): Mr. Chairman, Sir, on my 

personal behalf, on behalf of the party, which I have the honour to represent, and on behalf of 

the office that I hold, constitutionally, as the Leader of the Opposition, I felicitate you on 

the assumption of this office. I greet you for becoming a Member of this Assembly. It is a very 

distinguished club. Very few have the honour of carrying a suffix of just two letters, that is, 

M.P. These two letters are, I believe, letters of great distinction. Please accept our 

collective and my personal congratulations on your election, too, as the Vice-President of the 

country. I have personally advocated that high constitutional offices must remain above 

contention. They ought to be the result of building of consensus, not the outcome of an 

election. But that, nevertheless, is now something that we seldom witness because, perhaps, 

there is a misunderstanding about the true meaning or the import of the word consensus'. 

Consensus is the distillation of consultation. Consensus is not merely our abiding by the 

wishes of the majority. And, it is one of the tragedies of the present state of our politics that you 

witness that particular phenomenon more and more on the decline. 

Sir, I also wish to state, with all humility and regard for the Chair and the office that you 
occupy, that this Chair is indifferent to political persuasion once the election is over; it is 
indifferent to caste, communities, sects. Here, of course, we don't see that. But in 
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the other House we do see a balance, a scale in which the two pans are evenly balanced. 

There is a meaning in that. We just recently heard the hon. Prime Minister and the hon. 

Deputy Chairman. The Prime Minister also informed us of the number of years that he 

has served in this Assembly. Yes, Sir, there are others, too, who have served. I have had 

the benefit of serving for seven terms in Parliament now, in both Houses of Parliament 

—three in that and now in this. I wish to share with you just two or three things. One is 

that in the State of our Republic this House, this particular House, is the Council of 

States, the Rajya Sabha. As originally intended the Council of States looked after the 

interests of the States. Over the years, a tendency and an unstated convention has 

evolved/developed that we will not be discussing matters, in this Assembly, relating to 

States. I think, somewhere there we have, perhaps, lost the direction and the purpose 

originally intended about the Council of States, the Rajya Sabha. This Assembly does 

not expire. This Assembly is a continuous body. It is continuously and perpetually 

renews itself every two years. It is a mistake to consider it equivalent of either the US 

Senate or the British House of Lords. It is the Indian Council of States. �ह 9��� �� ��8� �9� 
ह�,�ह "%�� ह� 
� %ह��� ���� �� $]ह ���� $C ह-. 

 Sir, this, too, I want to share. It is not an apocryphal story; it is a true account. Mr. 
Mavlankar was a very distinguished Speaker of the Lok Sabha. And, Late Pandit 
Jawarharlal Nehru was a very eminent Indian and a very great Prime Minister, even 
though I might have differences of opinion with what he did in his premiership. On one 
of the afternoons in Parliament, Pandit Jawarharlal Nehru, sought urgently to consult the 
Speaker on certain issues as the Prime Minister, any PM would often need to. He sent 

word, “ ��4�5�� ��,��� $% ����1 �� ���� ह- ����  Z�� �6 ?” To which Mr. Mavlankar 

had sent work back with a short note to say, "The Speaker does not visit the Prime 
Minister's Office. The Prime Minister can visit the.speaker." I cite this, Sir, as the 

distillate of the essence of the functioning of the Chair,  2�7 ��ह�
�� �� ��  )� 
�� �� 
	0_ 	���,� � ��ह
,ह���� 4���� $0� ��ह
 �� (�  	;V�� ������� ��ह
 ��,	� $��� 
� � �6 ह#�� 
ह�� ह2�� ह� . �ह 	4����� �� 
�� ह� .  I But I leave a thought again, here, Sir, both 

for the hon. Prime Minister, with his long and distinguished career in the Civil Service, 
as also of his experience as a Parliamentarian. Sir, that in a House, in an Assembly of this 
nature; whether the Lok Sabha or the Rajya Sabha or the State Assemblies, it is not a 
truism, it is axiomatic that the 'Government must have its way'; sessions of Parliament or 
Assembly are essentially for conducting the Legislative Business. We, perhaps, did not 
understand this as clearly or as appropriately when we had the honour of holding office 
for some six years. The Government must have its way. But, the 'Government can only 
have i'ts way, if the Opposition has its say'. If the Opposition is prevented from having its 
say, there is no way that the Government will have its way. It is a vehicle, Sir, that moves 
on two wheels. And, if the hon. Prime Minister has, therefore, in felicitating you, found 
fit to find fault with the noise level of the Assembly, then, I think, it is a matter for the 
Treasury Benches too to reflect upon, very deeply how much noise they made when they 
sat where we are sitting, how much noise is contributed...(Interruptions)... It is a fact. I 
wish to, particularly, point this out because when the hon. Prime Minister found fit to 
lecture us on this subject; there was no dissenting voice from here. I am aware of this, 
otherwise, I would be in their Assembly. This present noise and interruption is also a 
measure of the tolerance that the Treasury Benches have. I am simply expressing a view, 
you have a dissenting view. Your Prime Minister has said it. Please, when an opportunity 
arises, do express that dissenting note. 
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But it demonstrates what I said, Sir, that for the 'Government to have its way, the 

Opposition must have it say'. If you do not permit the Opposition its say, then, you will 

witness what we have witnessed just now. I won't go on, Sir, in this manner. 

Mr. Chairman, personally, on behalf of my party, and on behalf of the Opposition I 
welcome you. I wish you well in your tenure. Of course, we will cooperate; that goes 
without saying. But I wish you a term that is fruitful, beneficial for India, for the 
Assembly, and for the State of the Republic. Thank you. 

�
 ����� ���(H`� a ��): �9�%	� �ह2 �,$� �- T2Y�  �� ��  	�
 $%��  �&��� �6 
�Y� �ह'5+� . �ह2 �,$% 
ह�� 	4b�� (� ��[ �� ह- . $% $� �ह�5 $
 ह-,H���  	�
 $%�2 
��
���
�  �2 �-  � ह� �ह� ह' 5,��	�� �9�-�9� �+�� ह� 	� $%��  ���� 	4b�� (� ��[ �� 
$ �� 
� 
4�� �� �+ह %� $�� 15 � +�� ह� . �� ��  
�  $%�2 
ह�� ����1 ह2+� . ��[� 
$%�� ह�  c ह� 	� H� ����1 �2 $% [�� ��
5 (� 
� ���ह 9� ह� 	� ह� �2+ 	���� 9� 
ह#�� ��6,$% "%�� ��ह�� %� +�!�� �� 	 ��)
+�,ह���� ह5��� �	ह
+� . $%�� 	4b��,$%�� 
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	��� $%�� ��!��� �6 $ ���� ��	ह
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 ��  �
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� ह2�� ह� 	� ह� 	���� ����� ह7,"%�� ���� 9� $%�2 
��[�
5 (� $% 	���� ���� ह2,"%�� ���� 9� ह�6 ��[�
5 . "+� $%�� 
�� ह�6 "fg� �+ 
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 �2 ह� ��� �6 (� "+� ह���� 
�� $%�2 "fg� �+ ��
 �2 $% ��� �6-%5���� �� �ह 
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	� �
 �9� 9� � � �� ���=4�ह� �6 �2C 
Y� Q��4� 	 ��C %Y�+� �2 ह���� %��c ��  �2+  �� ��  
	ह� �6 $%��  ��T �ह6+� . ��[� "fg� �+� 	� 
� "#%�53�� ��� �� �� $ �� )� $�� %� 
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 	� � � (� �
�� 
Y� 
� � H��� � ��� ���� 4��� $%�� ह� $ �� ह� (� $� ��  
�  �� ��� �2+7 %� �9� ��#� 
�हI ह2+� . ह� 	1� ���� 	 ���� ह- 	� ह� $%��  ��T ह� (� $%�2 
� 
�� 	1� ��
���
�   ��� 
ह- . >��4�  .  

SHRI SITARAM YECHURY (West Bengal): Mr. Chairman, Sir, I stand here today 

to extend our heartiest congratulations and felicitations on your election to the high 

office of Vice-President of India and Chairman of the Rajya Sabha. 

We have heard, Sir, the hon. Prime Minister, the Leader of the Opposition and an 

impeccable welcome that the Deputy Chairman had given you in chaste Urdu. It is a rare 

occasion to hear such good Urdu in the House which I hope will be continued in the days 

to come. But, Sir, on behalf of the Communist Party of India (Marxist) and, personally, 

on my behalf, while we offer you all cooperation for running the House, we also would 

like to articulate our expectations that voices of dissent in this House are never to be 

subdued or suppressed. It is correct, as the Leader of the Opposition had said, that if the 

Government wants to have its way, the Opposition will have to have its say. But there 

are also people like us here who are supporting the Government as well as articulating 

their points of view, who traditionally will not fall in your slot of the Opposition and 

traditionally will not fall in that slot of the Treasury Benches but have a distinct point of 

view, which we think in the interest of the country we would like to articulate. And, in 

saying so, Sir, often much of the acrimony, sometimes, in this House also begins with the 

presumption that if we take a contesting point of view, we are challenging the integrity 

of that particular hon. Member or of that party. I wish to dispassionately convey in this 

house, Sir, - and, I think, that is a tradition we expect you to maintain - that dissent, 

oppositon and contrary point of view are not a charge of questioning the integrity of 

anybody but are definitely questioning the infallibility of every individual, and, 

infallibility is a common virtue or a vice with human race as long as we exist. So, 

contesting infallibility should not be construed as contesting the integrity and you, Sir, 

bring with you a vast experience to this Chair, and the experience is not merely 

diplomatic or administrative but also an intellectual experience that you bring to this 

Chair. Sir, as has been pointed out, the distinguished Members who have honoured this 

Chair and who the Chair had the honour to have them sit here, that legacy, Sir, you 

inherit, and, I expect, in the five years to come, that these standards and the benchmarks 

would be only elevated to higher levels. 

I would only like to assure you. Sir, once again and the House since Janeshwarji was 
very eloquent in commenting on us — he has been a very senior leader; since my student 
days, we used to hear the shouts of Janeshwar Mishra Zindabad in that entire movement — 

that, as he said correctly, �ह� 
�� �2 ह� 9� H&��  �� �ह� ह- 	� ����4 �2 ह2 +��,�5 ��!� �2 ह2�� 
T� 4ह ह2 +��,"
 )� �� �c %��
 ह�	�  "5���� ��ह
 $
 ह- �2 4� 	�@%e �����  �� )� � � �2 
���
5+� . ��,)�� H&��  ��  ��T ह� $%�2 
>�C  ��� ह- . $%�2 %'�� ��  %'�� �2$%���� �� 
$X4���  ��� ह�
 	1� �� ह���� %��c �� ��1 ��,4��%5	T�7 �� ��1 �� ह� $%�2 ह�S � 
>�C 
 ��� ह- . >��4�  . 

DR. V. MAITREYAN (Tamil Nadu): Mr. Chairman, Sir, I, on behalf of the AIADMK. 

extend very warm and hearty felicitations to you on your assuming this august office. 
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I am hopefull that with your past track record as a successful career diplomat, you 

would be able to guide this House as well as, and perhaps better than, your illustrious 

predecessors. 

Sir, as I look at you, on my left are the Treasury Benches and on my right are the 

principal Opposition. And between the two major giants we, the regional parties from 

the various corners of the country, find ourselves squeezed at the centre. But you would 

definitely agree that we, representing the various States, have come to occupy the centre 

stage, not only inside the House, but also, outside in the country. On behalf of all of us 

we assure you our full and maximum cooperation in the smooth conduct of this House. 

Sir, I would also like to bring to your kind notice that more often, we, the Members 

of Parliament, and in particular, people belonging to the Opposition, are viewed as 

though we are disruptive elements. We are sermonised that this is a debating forum. No 

doubt, this is a debating forum but it has also to be a deciding forum. It should take a 

decision and when it takes a decision, its decision alone should be ultimate. When that 

is denied, disruptions are inevitable. 

1 am sure that as the guardian and protector of this House, you will be able to guide 
us and protect us, enabling us to perform our duties also. �- CX4� a�T=�� �Q5 +� 	� $%�� 
���=��� �1� �ह� (� $% ह���� ��+= �=� ��6 . >��4�  .  

��.��� ��� �����
(	
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	�DX�� Q% �� "%�� � =̀P�7 �� 	�4=ह� �1���%'4=� ��6+� . $%�� "
 �� "%�� �9� 
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�ह� ह- . $% �? �9�j�,	4�l !49�4 ��  �54� ����,P�4ह���� ��,�'[
'[ 4��� P�Do\4 ��  ��T 

ह�$���� a	�9� ��  >�� �ह� ह- . $% H%��@E%	� ��  H&�� 4�� ह2�� �� %'4= ��@E�� "#�53�� 
$�2+ ��  "m�e T� .  

�ह2 �,ह����  � �� %'�� 	4X4�� ह� 	� �&��	�� H%��@E%	� �T� ��8� �9� ��  ������� ��  
Q% �6 $% A�@d �5� �� %�&%��,�4:`� �2���5	h� �'#�7 �� !T�%�� ��6+�.  

�ह2 ��,���� ����� ह� 	� ������ �9�%	� �� ��  Q% �6 
� 
Y� �&��� �ह 9� ह2+� 	� ह� 
 �� �� ���� �� +�R�,�'�-%���� �� ���C �� �� �ह� )� � � �� 
�-
� �6�; ��@E�� 	ह� �6 
H%�2+ ��6 (� �������%'4=� � � �� ���=4�ह� ����� �6 �9�%	� �� �2 �ह�2+ ��6 .  

�ह2 �,�9�  �7 ��  ������ ��5� 7 �� $%�� 	�e� ��  
��� �6,$%�� �2p��� (� e��� ��  

��� �6 a�5�� �� ह�,ह���� 9� $%�6 %'�� 	4X4�� (� $!T� ह� . �ह2 �,ह���� �ह 	4X4�� ह�  	� 
$�� 4��� %�5� 4j: �6 $% � � �� %'�� 	4X4�� a�V� ���� �ह6+� (� � � 9� $%�2 %'�� ��ह �� 
�ह�2+ ��6+� . )�हI �i 7 ��  ��T �- %��: $%�� "	9�� � ���� ह�
,"%��  � �� n� �� ह�S � 
��9�����
5  ��� ह' 5 . 
ह��-
ह�� >��4�  . 

SHRI RAVULA CHANDRA SEKAR REDDY (Andhra Pradesh): I, on behalf of my 
TDP Party and United National Progressive Alliance, congratulate you on getting the 
Chairmanship of Rajya Sabha. Sir, my colleague was referring to regional parties. It is 
true that we represent regional parties but with national outlook. When you look to your 
right side you find the ruling front and on your left side the opposition front. But if you 
look straight, as people's front we sit here — UNPA and Left Front. Today we are less in 
number. People say that it is a Third Front. In coming days, we are going to be in the 
forefront. I request you to give reasonable opportunities to the regional parties. We 
represent the views of various regions. With these words, I assure you our fullest 
cooperation on behalf of my party and UNPA. Thank you. 

�
 ����
 ����(H`� a ��): �9�%	� �ह2 �,�- $� "%�� �T� "%�� 
ह��� ���� %��c 
�� ��1 �� $%�� q � �� !4�+� (� "	9�� � ���� ह' 5 . �ह2 �,�- $�� ह� �हI,
D#� %'�� 
9�2�� 9� ���� ह' 5 	� $% %�d���� "	>���� ��  Q% �6  �+� 9�4��n5 �� ,%� Hd��,g2��-

Y� �9� %�S��7 �6 ���5�!� !T�	%� ���� ��  ���= �6,"%�� ���=-���� �2 $+� 
R��� �� ��� 
��6+� �T� �
-%����� � !�7 ��  	�
 ��� $
5�� �� 9� m��� ��6+� . $% %�d���� "	>���� ��  
Q% �6  �� 	ह� �2 �4:f� a�T	����  ��� ��  ��T-��T,9����� �5	4>�� �� +	��� �2 
��
 ���� 
�� ��� ��6+� . )���  	�
 ह� "%�� �T� "%�� %��c �� ��1 �� ह� a��� �� �ह�2+  ��� �� 
��� ��6+� . )�� $�� (� a	�-$�� �6,�- %��:$%�� q � �� !4�+� (� "	9�5 � ���� ह' 5 .  

�
 ������� � ह([��5�;): �9�%	� �ह2 �,�- "%��  � �� ��1 �� $� $%�� "	9�5 � 
���� ह' 5 . �- "	9�5 � )�	�
 ���� ह' 5 	� $% 9����� �2��5h ��  �
�� 
Y� � � ��  �9�%	� ��  
Q% �6 
�d� ह- . �ह � � 9��� ��  �/ ��2Y �2+7 �� $��5e�n5 ��  a��� �� � � ह� (� $% 
)���  �9�%	� ह� . �ह  �� �� �/9�p� ह� (� ह� �
 �2+7 �� �/9�p� ह� 	� $%��  ���� P�Do\4 
�� $ �� )� %  �� +	��� �2 (� $+� 
R�
+� . ह���� (� $%�� �5
5> �&
� ��� �� �ह� ह� . 
)��	�
 �- $%�� ����1  �6 
� 
�� �ह�� ��ह' 5+� 	� $� �� 17 ��� %ह��  �� ��  
� a	�	�	> 
�5;� ��  ���� �� ह�	��� �� �- ��ह��� +�� T� . H�� ��� )�  �� ��  %'4= a>�� �5h� �� 
� 
a	�	�	> �5;� 9� ��ह��� %ह�5�� T� . $% H� ��� 4ह�5 9��� ��  ��� '� T� . $%�� 	�� 
�'
� �� 
 �� �� )8�� (� +	��� �2 
���� (� 	�� �����  �� $%�� ह� �
 �2+7 �2 H� ��#� ��  "5 � 

� ��#� ��  ����)5 � ��  Q% �6 	 ���� T�,4ह ��	
�� ����1 ह- . ��[� �+�� ह� 	� $%��  ���� 
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P�Do\4 �� $ ��,	��  � �� 9� $%�2 
���� ह2,$� $% )�  �� ��  H%��@E%	� ह� (� H� 
ह�	��� �� $% )� � � ��  "m�e ह-,ह���� �T� ह����  � �� ��1 ��,$%�2 %'�� ��9�����
5 ह- 
�T� �ह 	4X4�� ह� 	� ह� $%��  ह� 1� ��� �6 $%��  ��T ह7,)�� $�� (� 	4X4�� ��  ��T 
$%�2 
ह�� >��4�  .  

�
 !"
 !��� (	
ह��): �9�%	� ��,�- "%�� (� "%�� %��c �� ��1 �� $%�2 	 �� 
��
���
�   ��� ह' 5 . ....(#�����)...��,���� �&
� T� . ह�6 �ह� +�� ह-...(#�����)....ह��2 �# � 
ह-...(#�����)...����  � ����)��;...(#�����)...G�� ह2 +�� ,"+�  2 	��� �� �/�� 	�� ��
+� 
...(#�����)...�9�%	� ��,�2+ �ह�� ह- 	� ��� �6 G�� ��� ह� . �2+ �ह�� ह- 	� ��� �6 G�� ��� 
ह-,�- �ह�� ह' 5 	� ��� �6 9� 
ह�� �� g ��� ह- . ��,$% ह�	�  "5���� ह- . ह�	�  ह&i  �� 
�� ह- . 
ह&i  �� ���
 ह� 	���� ����1 �� ��
,��	
�� ����1 . ह��'� $% ��	
�� ����1 ह- . $% ह- 
ह�	�  "5���� . "5���� "5��� �� 
�� ह� . "5��� �� ���
 ह2�� ह� �   ���� 4��� .  '��� �� �   
���� 4��� . $% ��	
�� ����1 )�	�
 ह� G�7	� $%  '��� �� �   ���� ह- .��,�
 �� $%�� 
��	����� ह�$ ह- (� $% )� (ह � ��  	�
 ���� +
 ह-,��#� ��  ��3�	�1 	ह!�7 �� ह���� %�� 
���Y7 12� $
 ह� . �� �- 
���� �6 T� . 
���� �6 �2+7 �� H&��  �+� ��� ह� 	� $%��  
H%��@E%	� 
��� �� �2+7 �2 �   	���+� . �2+ 9'� �� �� �ह� ह-,4� $%�� ��1 $�� 9�� �0�7 
��  �� �ह� ह- . $% H��� $��n5 �� 9�%�C ��6+�,��� ह���� 9�2�� ह� . ह�6 ��  ह� 	� $%�� 
%ह�� ������� ��)�2	��� ����� �� 
�d� �6 ह�C T� . ��)�2	��� ����� �� 
�d� �6 ह��� 
 	�� �������7 �� �4�� Hd��� T� . ह���� ह� �� g 9�)�7 �2 �ह 
�� 
��� �+ �ह� T�,��	�� 
$%�� �ह� 	� ह�5,�������7 ��  "5 �  	�� ह2�� ह- . 4�  	�� �������,4� 
���� �2 9'�� �� �ह� 
ह-,$%�� ��1 H&��  �� �0� ��  �� �ह� ह- . ह���� ��� )fg� ह-, �� ��  �2+ ��ह�� ह� 	� $% 
H��� H&��  %� ��� H��6+� . �- 
� 
�� 	1� �� 	 � �� 
�)���ह� +ह��)�7 ��  ��T $%�2 
��
���
�   ��� ह' 5 (� $%�2 ह� ��1 �� �ह�2+ �� 9�2�� 	 ���� ह' 5 .  

�
 %���� !���(�ह���@E): �9�%	� �ह2 �,�
�� %ह�� �2  �	��� ��  �
�� 
Y� 
�2���5	h� ��@E ��  H%��@E%	� (� ��8� �9� ��  �9�%	� ��  Q% �6 "%�� ��@E4� � ��5]�� %��c 
�� n� �� $%�� "	9�� �,!4�+� (� )!��
�� ���� ह' 5 . �9�%	� �ह2 �,����	� �9� �2+7 
�� $%�� ����1 �6 �ह� ह� (� �ह �f��C 9� ह- 	� $%�� �2 �	��� �ह� ह�,$%�� �2 "��� �ह� 
ह�,H��  ���� ह�
 )� � � �� �9� �2+7 �2 )� 
�� �� 	4X4�� ह� 	� � � �� �2 %�5%�� �ह� 
ह�,H� %�5%�� �2 
��
  ���� ह�
 $% H��� +	��� �2 
R��� �� ��� ��6+� . $% H��� )8�� 
�2 (� 
R��� �� ��6+� . �9�%	� ��,�ह 
�� �ह� ह� 	� �ह � � )�  �� ��  �/ ��2Y �2+7 �� 
$��5e�n5,H��� H&��  (� H��� $��n5 �� 
� a��� ह� . ����� ह� �
 �2+,�2 �ह�5 
�d� 
ह-,4�  �� �� a	�	�	>\4 ���� ह- . ह���� �ह �2	�� ह2�� ह� 	�  �� �� �2 9� ��!�� ह�,H��� 
	��-����� ���>�� ह2 . )��6 �9�%	� �� �2 �2� ह2�� ह�,�2 9'	��� ह2�� ह�,4ह 
ह�� ह� 
�ह\4%'�= ह2�� ह� . ह�6 	4X4�� ह- 	� �ह�5 
� ��1 �`� %e,	4%e (� �2 �ह�5 ���� 
ह�� ���� 
 � ह-,�ह� )� ��8� �9� �� ह���� � � �� �'
�'��� ह- . ह� ��ह ��  �2+ �ह�5 �/�'  ह- .ह� 
 �,ह� 	4���>��� ��  �2� �ह�5 �/�'  ह- . )���  
�4�'  9� ह���� �2 �2	�� ह2�� ह�,�2 a��� 
ह2�� ह�,4ह �ह� ह2�� ह� 	� ह� �� ��  �� �� ��!�� ��  ���>�� ��  	�
 ���= ��6+� . ��[� H&��  ह� 
	� $%�� �2 
� �&ह� "��94 ह�, ��ह� 4ह 	;V�2��� ह2�� �� ह�	��� �� �� 4�)� 4�5��� ह2�� �� 
ह�	��� �� �� ��)�2	��� ����� ��  "m�e ��  Q% �6 $%�� �2 ���= 	��� ह�,$%�� �2 ���=���� 
�ह� ह-,H��� ��9 )� � � �2 	���+� (� �ह � � $%��  ��+= �=� �6 d�� s5+ �� ���= ���+� . 
�- )�ह� �i 7 ��  ��T,
� 
�� 	1� $%�� !4�+� ���� ह' 5,"	9�� � ���� ह' 5 .  

SHRI D. RAJA (Tamil Nadu): Respected Chairman, Sir, my party, the Communist 
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Party of India, and, I join all the hon. Members of this august House to congratulate you. 

to assure you the fullest cooperation in running this House. Sir, I am new to this 

Parliament, new to this Rajya Sabha so as you are. But, we know you are a great 

academician, a great intellectual, you served as one of the outstanding diplomats, and, 

you have rich experience. Sir, this august House has a glorious tradition and eminent 

persons like Dr. S. Radhakrishnan and Mr. K. R. Narayanan and others served this 

House as Chairmen and served the country as Vice-Presidents, and, now you are the 

Chairman, you are the Vice-President of one of the largest democracies in the world, 

and, we are quite sure that these traditions will be upheld. I must recall the immense 

contribution made by outstanding communist leaders like Shri Bhupesh Gupta who 

served, in this House, for, more than a quarter of century in strengthening the 

parliamentary democracy in our country. I think, today, we are at crossroads, and, we 

need to strengthen the parliamentary democracy that we have acquired and we will have 

to strengthen the republican Constitution and the very republic of India. 

Sir, everybody says that Rajya Sabha is the House of Elders but, now. I find that 

there are quite good number of young people also sitting in this House. Rajya Sabha is 

also considered to be House of States and here comes the question of defending the 

federal polity of our nation, the composite culture of our nation. There can be 

convergence of interest; there can be conflict of interest. Finally, when we arrive at 

solutions, we should see that the interest of the nation is protected and upheld. That is 

my concern and that should be our approach. 

Sir, this august House should reflect the voice of the weaker sections, the voice of 
the marginalized sections and exploited sections. There are references to the ongoing 
process of liberalisation in the world, the globalisation in the world, but in this process, 
the most politically marginalized, economically exploited, socially oppressed people 
should not be neglected and their voice must be heard. I hope, this House will provide 
them an opportunity to be heard, and, listen to their voice and address their concerns. 

Sir, having said this, I must say that our country is a country which has tremendous 

diversities. In fact, this great nation progresses through these diversities and this country 

remains united through these diversities. And, here there is a need to uphold the secular 

democracy, the values of secular democracy, and, there should not be any room for 

intolerance, whether it is Treasury Benches, Opposition or the middle path — I do not 

mind — but the country's interest must be protected and upheld. Nobody should 

challenge the secular democratic fabric of our society and the secular democratic 

character of our Constitution, otherwise the country will not be safe. So, Sir, on your 

assumption as Chairman of this august House and Vice-President of our great nation, we 

congratulate you wholeheartedly. We "assure you, having assumed the office of 

Chairman, having assumed the office of the Vice President, we look at you as a great 

Indian, as a great partriot and as a person committed to the country's interest. I wish you 

all success in your work. And, on behalf of my party, I must make it very clear that you 

can expect fullest cooperation from my party, the Communist Party of India. I wish you 

all success. Thank you. 

DR. (SHRIMATI) NAJMA A. HEPTULLA (Rajasthan): Sir, starting from the Prime 

Minister, the Leader of the Opposition, the Deputy Chairman and other leaders of the 

House who spoke and who will be speaking, whatever they have said about you, I 
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fully endorse it. As you will know, the time is a constraint in this House. You will learn 
it in a few days. So, I would like to confine myself to the fact that after filing my 
nomination, when a journalist asked me how I was going to fight the election while the 
numbers were not in my favour, I corrected him and said, "It is not a fight; it is a 
contest". And, with the true democratic spirit, I contested the election, knowing that 
very well and also knowing very well the responsibility of Opposition in a democracy 
which is as important. Sir, I am a zoologist and you know that human heart is on the left 
side. And, I hope, in a democracy also, left is the heart of the democracy. So, you would 
look at the left. ...(Interruptions).. 

�
 ��% �&��� ���%�(%DX��� 
5+��): $%��  ��Z� �6 �2 ह� 
�d� ह-...(#�����) 

MR. CHAIRMAN : Please, let the hon. Member speak. ...(Interruptions).. 

DR. (SHRIMATI) NAJMA A. HEPTULLA : Unfortunately, the Left are on the right 
or in the middle and we are on the real left. So, I hope that you would look at the left 
more than you would look at the right. I have heard a lot, but whatever experience I have 
in this House, Mr. Chairman, as I told you, when I rang you after filing my nomination 
paper, before and after your election, whatever cooperation you need from me, from my 

experience, it will always be available to you. I will only say one thing, �ह�5 %� �
�� 
$%�� 
Y� ����1 ��,4� �
 �2 �5;2�= �� �ह� ह- . �
�� $%�� 
Y�-
Y� 4� � 	�
,	;V�� ������� 
��ह
 �� "%�� ����� �� 	0_ 	���,�- 	�1=  
� ह� ��� %s' 5+�,�2 ���  H� �9� 
��7 �� �4�
 
ह2+� – 

   ���� 4� � %� 	��� ह� �2 �� ��� ['d ���� 

   ��  ���� �� �� � ���� "+� ��
�� ह2��  

	�A� �� �� "9� ���� �ह� 	� $� �� 	 � "fg� 	��� ��
 ��	�� �� G�� ह2+�,ह�,� �6 
G�� ह2+�,�2 4� � 	�
 ह-,4� 4� � 4u� ह7+� ��  �हI ह7+�,�ह �2 $%�2 ह�  ���� %Y�+� . 
ह��-
ह�� 
��	_�� .  

�
 ��� ���ह'�� � ह ��
(�(%5��
): �9�%	� �ह2 �,$%��  H%��@E%	� %  ��  	�
 ���� 
���� %� �- "%�� ��1 �� (� "%�� %��c,	��2��� "����  � ��T ह� �� �� 
� � �� �� ��1 
�� $%�2 
ह��-
ह�� 
>�C  ��� ह' 5 .  

�ह� ���7 �6 "+�  ��� ��
 �2 �2 ���� $� %5��	
�7 (� 	�G�7 �2 ह2 �ह� ह-,�- �हI 
��[�� 	� )��� ���� 	��� (� �2 ह�C ह2+� G�7	� 	��2��� "����  � 
� ��)�F	��� �/� 
�� a	�	�	>\4 ���� ह� (� $% 9� ��)�F	��� �� ह� ���� +
 ह- ,)��� 8�� � ���� �� 
�� (� 
G�� ह2 ���� ह- . $%�� "%�� 	�� +� ��  �1� �6 	��-	�� 9� 
Y� nह 7 %� ��� 	���,4ह�5-
4ह�5 "%�� ��� �� g�% g2Y� . ��ह� $% ambassador �ह� ��ह� $% 	 #�� �'	�4S��� ��  4�)� 
���5�� �ह� . ��)�F	��� ����� ��  ������� ह2�� ��  ���� $%�� 
�- 2 
�� ��B�+ �6 �- 	��� ह' 5 . 
$%�� personality �� ��[ %� �2 g�% g2Y�,H��2 �- 
��7 �6 
��� �हI �� ���� .  

�- $	�� �6 	1� �� $%�2 "%�� ��1 �� (� %��c 	��2��� "����  � (����� 
� �) 
�� ��1 �� 
ह��-
ह�� 
>�C  ��� ह' 5 �T� $%�2 ���� 	 ���� ह' 5 	� ह�H� �2 ����� ��  	�
 $% 
ह��� �2 9� �2*%���� ��ह6+�,4ह ह�  6+� . �� 	ह�  . 

DR. K. MALAISAMY (Tamil Nadu) : Sir, it is my proud privilege and profound 

pleasure to join my colleagues in congratulating you and in felicitating you. In the 
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process of felicitation, I am standing in a dififerent footing. As a former bureaucrat, I 

appreciate you, the most eminent and enlightened bureaucrat. Sir, I have listened to what 

my colleagues have said. In fact, they are not exaggerating. On the other hand, they are 

illustrating what you are. They have seen your background and your experience as a 

former IFS officer in various capacities as Ambassador, as High Commissioner, as 

permanent representative in the U.N., as an academician, as a visiting professor, as a 

Vice-Chancellor; and, above all, as a champion of the cause of depressed, oppressed, 

and suppressed. This is the way I also look at it. 

After seeing your background, I really admire and adore you that this kind of person 

has come to occupy a covetable position like the Chairman of the Rajya Sabha. Sir, with 

your background, with your experience, and with your personality, it may not be very 

difficult for you. Many friends have quoted various couplets. After seeing your 

personality in totality, I am reminded of two famous lines by William Shakespeare when 

he was picturising the most beautiful woman, Cleopatra, on earth. He said, "Age cannot 

wither her, nor custom stale her infinite variety." Sir, I would put it in masculine gender. 

Age cannot wither you, nor custom stale your infinite variety. You are a person of 

infinite variety. 

Sir, with this background, I want to speak more and more. But paucity of time and 

other constraints warrant me that I should be brief. I shall try to be as brief as possible 

and as quick as possible. 

Before I conclude, I have a word of caution to you. As rightly said by many of our 

colleagues, this is the House of Elders, elders with unique personality, with varied and 

versatile capacity. Every one is unique in his or her own way. Is it so easy to handle 

these people? It. is very difficult. This is the way I would like to caution 

you. 

Secondly, Sir, your predecessor, Mr. Bhairon Singh Shekhawat, was very popular 
and very dynamic. He got absolute understanding with Members in the House. Sir, you 
are succeeding a very popular predecessor. That again, will be a little bit difficult for 
you to equate and excel him. This is my second point. 

My third observation is this. You have to see the Opposition; you have to see the 

right side; and you have to see all the Members. You have to satisfy the entire House. 

While doing so, how you can manage the Treasury Benches, the Opposition Benches 

and the UNPA, are the things you have to consider. As far as I am concerned, what I 

could suggest to you is that when you allocate time, when you give chances, you have to 

be extra considerate with the Opposition, still more considerate with the UNPA and 

more and more considerate with AIADMK which is led by a famous leader, a 

marvellous leader and a mass leader, Madam Jayalalithaa. Thank you, Sir. 

DR. KARAN SINGH (NCT of Delhi): Mr. Chairman, Sir, Dr. Manmohan Singh, the 

Leader of the House and the Leader of the Congress Party in the Rajya Sabha, has 

already conveyed on behalf of all of us, our very warm support to you and our pledge 

that we will cooperate with you in every way. Sir, as the Deputy Leader of the Congress 

Party and as the Chairman of the Ethics Committee, there is one point I would like to 

add. The Ethics Committee, which I have had the honour to chair for 
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the last few years, has drawn up a code of conduct for Members of Parliament. This 
code of conduct has been accepted by both Houses and by all parties and has been 
reiterated time and again. My submission to you is that as you manage the proceedings 
of the House, you could keep before you that code of conduct and urge the Members 
that they should keep their debate within those parameters. A lot of the problems that 
arise — a mention has been made of the disruption of the House and so on — would 
disappear if all the Members voluntarily accept that universally accepted code of 
conduct. Sir, as every body ended up with a verse, I will also end up with a verse of 
Allama Iqbal, which defines leadership in the most exquisite manner. 

“	�+�ह 
��5 ,���� 	 ��4��,��5 %���20, 

�ह� ह� �3�6 �1�,���-
-���4�5 ��  	�
 . “ 

DR. P.C. ALEXANDER (Maharashtra): Sir, you have been listening to warm 
felicitations by leaders of political parties represented here. I stand before you and the 
House as an independent to extend warm felicitations to you for your well deserved 
election as the Vice-President of the country, in which capacity you are also the 
Chairman of this House, You must have heard a good deal about the Rajya Sabha being 
an unruly House. You must have read in the Press that very little business is being 
transacted within the House and the House spends more time on demonstrations than on 
debates. But, Sir, I wish to inform you that I have been watching the proceedings of this 
House from my days as a junior officer from Officer's Gallery and now, I have the 
privilege of sitting inside here. I should say, looking around the House, in my long 
experience of witnessing as an outsider, I have never seen such an eminent collection of 
talents in various fields of service to the nation as I see in the present Rajya Sabha. I 
should say this not merely about the Members of the political parties, but also for the 
independent Members, particularly the nominated Members. Looking at the 
independent group and the nominated Members, you will see that some of the best 
brains of the country are present in this House. So, this is a House of extraordinary 
abilities, talents and capacities. The only trouble is that the rules of the House do not 
allow the independents or the nominated Members adequate opportunities to speak in 
this House and when they get the opportunities, the rules do not allow them to speak for 
more than five or six minutes at a time. I am not blaming the rules but, I hope, even 
with rules staying as they are, you as the Chairman should exercise your discretion, 
looking at the person who is standing up, think of the contribution he is capable of 
making on a particular subject and then, you have enough power to relax the rule of 
four or five minutes that weighs us down in this House. I have known you for over a 
quarter of century and I have interacted with you on various occasions and I know the 
depth of your knowledge and the greatness of your experience. One last thing I wish to 
say here. Many people in this House or outside the House may see you or speak of you 
or write of you as a Muslim Vice-President. This is unfortunately a wrong tendency in 
our country. We have elected a President of the country, and still, people refer to her as 
Mahila President. She may be a Mahila, but she is the President of the country. You are 
a very good Muslim in your individual life. I know that. But, you are the Vice-President 
of the country, and we don't see you as a Muslim, not as a minority, but as a great 
citizen of this country, elevated to the second highest position. I congratulate you. I 
can't speak on behalf of a party. I congratulate you from the bottom of my heart on your 
elevation to this high office. Thank you. 
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DR. BIMAL J ALAN (Nominated): Sir, I too would like to add my voice to felicitate 

you in this Chamber. To welcome you, a lot has been said by more distinguished 

Members about the achievements, the distinction and the contribution that you have 

made to our society. Sir, this House has had some extremely distinguished leaders of 

our society in you position, and I am sure that we are very fortunate in having you too 

in the same position. 

Sir, I do not want to say much because all your qualifications, everything that you 

bring to this House is well-known. But with your permission, I would just like to add a 

word on one of the issues that has been discussed, which is the role of the Rajya Sabha, 

and this I do from a somewhat different perspective from the one that we have heard 

from some of the distinguished speakers before me. I am a nonparty person; I am a non-

elected Member, a nominated Member, It also distinguishes us from the independent 

elected Members, that we are non-elected, non-partisan Members. Now. the 

Constitution did provide this. We are here because the Constitution provides that the 

ordinary citizen of India should be represented in some way, in his own capacity, as it 

were, non-elected, i.e. non-political and non-leader. I mean we may have some 

achievements to our credit in some different spheres of our life, but the whole point is 

that we are here. I am here for a very short term unlike all of the distinguished Members 

that you hear who have been here for 15 years, 20 years, 30 years, for seven terms, eight 

terms. I am here for one term. Therefore, I should say one or two words about the role 

of the Rajya Sabha from the perspective of an average citizen, who is here for a short 

time. I share the view of Dr. Alexander that this House has very distinguished body of 

persons from all walks of life, on all sides of the House, irrespective of party 

affiliations. So, it is not a point about the individuals or about the quality of the talents 

that we have in this House, but what we have done to the House. That is what I want to 

tell you. 

This House has two or three different characteristics than the Lok Sabha. First, it 

does not dissolve itself. It is supposed to be the House of States, the Council of States. It 

is supposed to represent the States rather than the parties. It is also supposed to have 

indirect elections. The whole point is that the legislators of the State Assemblies would 

elect the representatives who can represent that State. Now, what have we done over a 

period of time? It has nothing to do with the individuals; it has nothing to do with the 

parties, but it has something to do with the way in which you handle this House of 

Elders. You have the anti-defection law. You have the whip. The parties decide who 

will be here. The State legislators nominally vote. But they have no choice. It is open 

voting. You can't defect. There is the whip. So, 
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depending on you party's strength, depending on your bargaining power, you can elect 
anyone. 

This House is also dominated by parties which was not the original policy. It was 
supposed to be dominated by the representatives of the States, which were elected 
indirectly. It is not happening. I am mentioning this not as a complaint because we are 
very privileged to be here. We don't have the electoral backing for us. All of you are 
leaders, we are individuals. But if you are worried about the separate role of the Rajya 
Sabha, then you have to give some thought to the kind of rules that we have framed, 
over a period of time, through legislation. It is that which is giving a kind of 
undissolving role to this House, which was not envisaged in our Constitution. Maybe, it 
is not necessary. Then, let us say it is not necessary. It is a duplicate of the Lok Sabha 
dominated by parties and that is it. There is no harm in it. You can go through the same 
legislative agenda on which you have neither the "yes'' nor the "no" power. You can 
always pass whatever legislation you want, once it has been passed by the Lok Sabha. 
You can do whatever you want. The executive is supreme. You can dissolve the House 
and reconvene after a week. That doesn't matter. But what I am saying is that if you 
want the same thing, let us accept that it is the same thing as the other House. The only 
advantage is that we don't have to dissolve ourselves. The only advantage is that we can 
nominate and elect the Members as we wish, and some of us have the great privilege of 
being here and also have the advantage of being here without elections. So, the House 
has its advantages. But it is not a different role. Thank you very much. 

SHRI TIRUCHI SIVA (Tamil Nadu): Mr. Chairman, Sir, on behalf of my party, DMK, 

I extend profusely our heartiest congratulations to you on having been elected as Vice-

President of this vast nation and the Chairman of this august House. Having served the 

nation in various capacities, you have made your mark on all the tracks that you have 

come along all these days. Along with the Members of this House, the people of this 

nation repose their confidence in you, and you will certainly uphold the dignity and 

tradition of this august House and safeguard the principles of democracy. We, trained 

like soldiers by our esteemed leader, Dr. Kalaignar, assure you the fullest cooperation in 

maintaining the decorum of this House; and I am of the strong opinion that your tenure 

as Chairman of this House will, of course, have a place in history. Thank you. 

DR. FAROOQ ABDULLAH (Jammu and Kashmir): Mr. Chairman, I represent the 

National Conference of Jammu and Kashmir. I congratulate you on becoming the 

Chairman of this House and the Vice-President of this great nation. I am very grateful to 

those friends who wanted to nominate me, and I am glad that you are the one who has 

been elected. Dr. (Shrimati) Najma Heptulla would say that there are many more friends 

on whom you can rely and I am sure that you will be successful one day. To the 

Treasury Benches, I would like to say that I had been the Chief Minister of a very 

difficult State. How did I win the opposition? I did it by trying to accommodate them as 

best as I could. Even in zero hour, Mr. Prime Minister, when the Minister is not 

supposed to reply to some of the important points that are raised, if the Government had 

a report, I would rise up and try and speak so that the opposition could get the benefit of 

the knowledge that the Government had. Sir, as I have said and I am sure all of you must 

know it, this House is very difficult House. Dr. Alexandar did say that there are wise 

men here. But, unfortunately, the wise man's 
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voice never gets up. There are people who shout and shout so severely that nothing is 
heard. I pity those children who look at those television programmes and see us fighting 
as if we are in a fish market. One of the things which I would like to tell the hon. 
Members is that we are unable to accommodate each other. The Communist Party of 
India threatens the Government on the nuclear issue. I wonder whether they will stand to 
that when it comes to it. -We are trying to really score points for elections. Are we really 
building a strong India? Do we really think of the poor who are suffering today, who are 
in the middle of floods whether in Bihar or in Bengal or in other parts of the nation? I 
wonder whether we really do think of that. If we vow to think, of that, then I don't think 
the disruptions in the House should be so severe that we collect our Rs. 1000/- and walk 
out without being bothered about what is happening to the nation. Dr. Karan Singh did 
bring the rules before you. How many of us have really read those rules or will ever 
obey those rules? This is a difficult House. You are sitting on a Chair which is full of 
thorns. May God give you courage of running it. The only way you run it is. Sir, I will 
tell you frankly, if you will be just, not because of the party that has elected you, but 
trust in the Almighty that he alone is the one who is the giver and he alone does take. If 
you are just to all sides, whether this side or that side or the middle, there will be no 
trouble in this House. You will hear us. I hope they will patiently hear you. If they 
speak, we should hear them patiently. We should not feel that we are going to score 
points because it is finally the people of India who will elect whichever Government has 
to come in two years. They are not the people that were therein 1952 when Pt. 
Jawaharlal stood for elections. They have changed. They are educated. They know what 
is right and what is wrong. I congratualte you on behalf of my party and on behalf of my 
people who suffer everyday irrespective of their religion. I agree with Dr. Alexander 
that you are a born Muslim. But above all when you are sitting on the Chair, you are an 
Indian and you are a just Indian and we expect justice from you as Indian. May God 
give you that courage. May God give courage to all of us who sit on this side or that side 
or in the middle that we will defend India's integrity and Indian's honour at all times to 
come, irrespective of anything. Thank you. 

SHRI SHARAD ANANTRAO JOSHI (Maharashtra): Mr. Chairman, Sir, everybody 

from all parties has congratulated you on your accomplishments and on your election to 

this high post of the republic and of this Hosue. I, on behalf of myself and on behalf of 

the Swatantra Bharat Party, the only liberal party in this country, join all in 

congratulating you...(Interruptions). 

I am only one but you are all coming to my point of view. Sir, I feel that this is more 

than an occasion for self-congratulations that this House has found wisdom to elect a 

person of your accomplishments, qualities of intellect and heart. There have been 

references to the rowdy behaviour in this House. As a first-time Member and as a long-

time farm leader, I would like to state that the reason is that the present rules do not 

bring in light the interventions of the people who make a significant contribution. Even 

an Edmond Burke or a Mark Anthony would go unlistened to while those boisterous 

elements, who shout, get reported because unfortunately the Presiding Authority often 

yields to them and adjourn the House. One request I would like to make to you is, as a 

Member who has never been to the Well and as a Member who had never shouted, 

please do not succumb to the pressures of adjourning the House; let the House continue 

as it is. and ensure that even those who represent 
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only small groups get an occasion to speak and put forward their points of view. Thank 
you very much. 

SHRI DINESH TRIVEDI (West Bengal): Mr. Chairman, Sir, this is a very pleasant 
occasion of welcoming you to this high Chair of the temple of democracy. On behalf of 
Trinamool Congress, I welcome you, Sir. I have seen that there are three occasions in 
this House when there is pin-drop silence. One is, when we welcome; the other is, when 
we bid farewell, and the third is the sad occasion of obituary. 

I will try and stick to the occasion for which we have assembled here today. We are 

very proud and privileged to be a Member of this temple of democracy, and you are 

doubly privileged to be on this high Chair of democracy. Sir, there will be many 

occasions which, I am sure, will come when we can discuss the pros and cons of running 

this House. I have a lot to say, but today, I will not use that occasion. I would plead only 

one thing before you. We have talked about protection of minorities, which ,is very 

essential. Today I seek your protection, because you are the protector, to protect the 

rights of the majority, and the majority, I am talking about is we the backbenchers. I am 

sure you will be very kind to us. Thank you very much. Sir. I once again welcome you. 
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 �� �� 84�5� ��!��n5 %� 	4��� ���� �� ��� 	��� T� . ह� H&��  ���� ह� 	� "%�� )� 
���=��� �6 4��� )X�' 9� $% ��
5+� �T� � � �� ���=4�ह� �6 ��	�� ���
5+� �2 9	4@� �6  �� ��  
���� �2 ����� �6 �  +�� ह2 ��6  . ह� H&��  ���� ह� 	� � !�7 ��  ��T $%��  $ � ��  9�4 
$%��  �&��� �� 9�4�� ,$%�� �5�� ���� �ह�+� (� ��� �� �`� �6 ��	�� �2+7 �� �9�-
�9� �2� 8�� � 	 ��C %Y�� ह� 	���� 
�>� %ह�5��� ह� . "�ह�	� ���� 4��� �2+7 ��  ,%� 
$%�� ह�T 8�� � H ���� �� ह2+�, 8�� � ���� �� ह2+� . )��� ह� �ह ����  �- "%�� 
�� 
���V� ���� ह' 5 . >��4�  .  

DR. BARUN MUKHERJEE (West Bengal): Sir, I rise on behalf of my party, the All 
India Forward Bloc to congratulate you heartily on your assuming the high office of the 
Chairman of this august House and the Vice-President of this great democratic country 
of ours. We are happy and proud to receive a great personality like you in whom various 
glorious streams of knowledge and experience have merged together. We hope the 
House will be greatly benefited by your wisdom and guidance. As you would appreciate, 
there may be conflicting ideas and divergent views amongst many 
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of us, and these are very often expressed through occasional fiery speeches by many of 
the hon. Members in the House. But on one point we are all together and that is. the 
interests of the country. I hope that you would always guide the House towards this 
common point of view of all the hon. Members. 

Before I conclude, I have one humble submission, Sir, Please, do allot some time 
not only to Members of big parties but also to Members of those parties which are 
bracketed here as 'other parties'. Let a l l  of us contribute collect ively to the 
proceedings of this august democratic House. Thank you. 

SHRI K. NATWAR SINGH (Rajasthan): Mr. Chairman Sir. I do not hold any 
position in the Government or in my party. 1 am speaking to you as someone who has 
known you for over 45 years, and known you extremely intimately. I just want to 
reiterate what Shri Tarlochan Singh said, that when the Non-Aligned Summit took 
place in March, 1983, you were Chief of Protocol and 1 was Secretary-General of the 
Summit, under Shrimati Indira Gandhi. At the Commonwealth Conference in the same 
year, in November, you were the Chief of Protocol and I was the Chief Coordinator. 
And when Indiraji passed away, you, Tarlochan Singhji and I worked so hard because 
our hearts were broken, our lives were cut into two, to see that nothing went wrong for 
her funeral. I just want to say two things. Your refinement of character reminds one of 
Dr. Zakir Hussain. Having known you so long, all 1 can say is that we are singularly 
fortunate that an Indian of your eminence, of your distinction, of your temperament and 
your sensitivity presides over this House. We wish you good luck; we wish you 
success. You will need both, Mr. Chairman. Till ten days ago, I addressed you by your 
first name, now I shall address you as "Sir". All the best to you in the years to come. 

DR. (SHRIMATI) KAPILA VATSYAYAN (Nominated): Mr. Chairman, Sir. it is 
providential that I should follow Shri Natwar Singh because as he has said, some of us 
have known you for four decades and more. I was hesitant to speak here because 
articulation in words is not necessary to speak about either your accomplishments or the 
hopes for the future or for that matter stand here to give you advice. But, Sir, as I look at 
that Chair and you in that Chair, as an old woman, I remember, as Dr. P.C. Alexander 
remembers, sitting there or elsewhere, the great people who have occupied that Chair 
and the legacy that that Chair brings with it, a Dr. Radhakrishnan, a Dr. Zakir Hussain, 
not to mention the entire galaxy of other giants. Equally important has been the legacy 
that has adorned this Bench, the nominated Members the Rashtra Kavi Maithlisaran 
Gupt who aroused this nation, a Dinkar and many, many others, a Rukmani Devi, a 
Prithvi Raj Kapoor, who in each of their fields was responsible for changing the 
destinies of this country at very vital fundamental levels. And, finally, I rise because I 
wish to endorse very strongly and quite explicitly the points that have been made by 
respected Dr. P.C. Alexander and Dr. Bimal Jalan in respect of both timings as also the 
rule? and the nature of the Rajya Sabha, if it is to be the Rajya Sabha, a Sabha of 
wisdom. Thank you, Mr. Chairman. 

MR. CHAIRMAN: Hon. Leader of the House, Hon. Leader of the Opposition, Hon. 
Members of the Rajya Sabha, the Indian Parliament, an individual in a multitude of a 
billion becomes a celebrity when summoned by your sovereign decision to become the 
thirteenth incumbent of this august office of the Republic. The virtue of the democratic 
process is obvious. Equally evident is the burden of the twin responsibi l i t ies  
entrusted. The enormity of the task  induces humility.  I am 
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overwhelmed by the warmth of your welcome and the confidence you reposed in my 
stewardship of this office. I can hardly find words to express my gratitude. 1 do pledge 
my utmost effort to discharge my duties with fairness and impartiality and to make 
every effort to protect and defend the rights and privileges of this Council. 

Ours is a parliamentary democracy whose form and objectives are inscribed in the 
Constitution. Its institutions have stood the test of time. We, nevertheless, need to 
reiterate and reinvigorate our commitment to them and to their operational modalities. 
In such a system, the majority to my right and the minority to my left, both play an 
equal part. Here, I can do no better than to recall the words in this House of the first 
Vice-President of India, Dr. Sarvepalli Radhakrishnan of revered memory and I quote: 
"A democracy is distinguished by the protection it gives to minorities. A democracy is 
likely to degenerate into tyranny if it does not allow the opposition groups to criticise 
fairly, freely and frankly the policies of the Government. But, at the same time, 
minorities also have their responsibilities. Well, they have every right to criticise, their 
right to criticise should not degenerate into wilful hampering and obstruction of the 
work of Parliament. All groups, therefore, have their right and have their 
responsibilities." 

Over the years, this House has developed rules of procedure and conventions for the 
conduct of business. These have been amplified by the rulings of the Chair. They 
constitute an invaluable compendium. The assigned duty of the Chair is to ensure that 
all play by these rules. The referee in a game of hockey or football does carry coloured 
cards in his shirt pocket. A good game, however, is one in which the need to use these 
cards does not arise. It is my fervent hope that with your cooperation, the latter mode 
would characterise our common endeavour. 

Hon. Members, even though I am a new comer to this august body, as a citizen I am 
not unaware of its deliberations. Much has been done, continues to be done and would 
be done here to promote the national agenda. In an era of rising .expectations, however, 
our work has to respond to changing perceptions and requirements of the people and 
particularly of the weaker sections of our society. They, after all, constitute the 
overwhelming majority of our population. 

The challenge lies in the need to ensure equitable distribution of the fruits of 
development. The challenge also is to seek justice through substantive equity and 
meaningful fraternity. The will to do so is one aspect of it. Institutional efficacy and a 
delivery mechanism is another. Both are integral to the process of change. Delays 
aggravate matters. We need to recall Macaulay's caution: "Excesses of people are 
directed against those whom they suspect of interfering with the public good". Each of 
these imposes an additional responsibility on the representatives of the people. A few 
days back, my very distinguished predecessor rightly observed, "The quality of 
governance in a democracy will critically hinge on the quality of business transacted in 
the Parliament". 

I make bold to suggest that an awareness of this would be a first step in meeting 
public expectations. 

 
I conclude with an Urdu couplet that has often been a fair guide to me personally:  

��!��' ह- B� +I,�/�� ��
 ह- B� +�, 

B� +� �� ��� ��	��  '��-
-�5	�� �6 ह- . 

I thank you once again for the welcome extended to me. 


